
 

Jalpaiguri, Siliguri and Darjeeling requesting for the garden-wise PF dues under their 
jurisdiction.  Unfortunately enough, no concrete reply has been received from them.   
 In order to ensure stringent action against PF defaulters, through you, I would 
request you……(Time-bell rings.)…   
 
MR. DEPUTY CHAIRMAN: Your time is over. The following hon. Members associated 
themselves with the matter raised by hon. Member, Shri Ritabrata Banerjee: Shri 
Jose K. Mani (Kerala), Shri M. Shanmugam (Tamil Nadu), Ms. Dola Sen (West 
Bengal), Shrimati Sagarika Ghose (West Bengal), Shri Mohammed Nadimul Haque 
(West Bengal), Dr. John Brittas (Kerala), Shri Niranjan Bishi (Odisha), Shri 
Sandosh Kumar P (Kerala), Ms. Sushmita Dev (West Bengal), Shrimati Priyanka 
Chaturvedi (Maharashtra), Shri Saket Gokhale (West Bengal), Shri R. Girirajan 
(Tamil Nadu), Dr. Sasmit Patra (Odisha), Shri A. A. Rahim (Kerala), Dr. Fauzia 
Khan (Maharashtra), Dr. V. Sivadasan (Kerala), Dr. Kanimozhi NVN Somu (Tamil 
Nadu) and Shri M. Mohamed Abdulla (Tamil Nadu).  
          Shrimati Darshana Singh, “Demand for mandatory provisions of First Aid 
training for teachers and students in the schools.”      
 

Demand for mandatory provisions of First Aid training for teachers and 
 students in the schools 

 
Ǜीमती दशर्ना िंसह (उǄर Ģदेश): उपसभापित महोदय, आपका बहुत-बहुत धन्यवाद। मȅ आज 
शून्य काल मȂ िवǏालयȗ मȂ Ģाथिमक उपचार, यानी िक फÎटर् एड का Ģिशक्षण देने हेतु िवषय पर 
अपनी बात रखना चाहती हंू। 

माननीय उपसभापित महोदय, मȅ इस सदन के माध्यम से आपका ध्यान िवǏालयȗ मȂ 
Ģाथिमक उपचार, यानी िक फÎटर् एड की िशक्षा Ģदान करने की आवÌयकता की ओर आकिर्षत 
कराना चाहती हंू। Îकूलȗ मȂ अक़सर बच्चȗ के साथ कई Ģकार की दुघर्टनाएं होती रहती हȅ, िजनमȂ 
चोट लगना, जलना, सापँ या अन्य जीव जंतुओं के काटने की घटनाएं Ģमुख हȅ। इन आपातकालीन 
िÎथितयȗ मȂ सही समय पर िदया गया Ģाथिमक उपचार जीवन को बचा सकता है। अतः इस तरह  
की दुघर्टनाओं से जान-माल की रक्षा करने के िलए Îकूलȗ मȂ िशक्षकȗ एवं बच्चȗ, दोनȗ के िलए 
Ģाथिमक उपचार के Ģिशक्षण की ËयवÎथा होनी चािहए, िजससे ऐसी दुघर्टनाओं से होने वाली 
जान-माल की हािन को कम िकया जा सके।  

महोदय, इस Ģिशक्षण मȂ उन्हȂ दुघर्टनाओं से बचाव के तरीके, Ģाथिमक उपचार से सबंिंधत 
सभी तकनीकी जानकािरया,ँ जैसे जानवरȗ के काटने पर उपचार, सीपीआर और अन्य जीवन 
रक्षक तकनीकȂ  िसखाई जाएं। यह Ģिशक्षण िशक्षकȗ और बच्चȗ को न केवल Îकूल पिरसर के अंदर 
आपातकालीन िÎथितयȗ मȂ मददगार बनाएगा, बिÊक इस Ģिशक्षण के माध्यम से िशक्षक और बच्चे 
Îकूल के बाहर भी पिरवार और आस-पड़ोस मȂ होने वाली घटनाओं मȂ मदद कर पाएंगे।  
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माननीय उपसभापित महोदय, मȅ सदन के माध्यम से सरकार से अनुरोध करती हȅ िक 
िवǏालयȗ मȂ Ģाथिमक उपचार Ģिशक्षण को अिनवायर् िकया जाए और सभी िशक्षकȗ व छातर्ȗ को 
इसका Ģिशक्षण िदया जाए। Ģत्येक िवǏालय मȂ Ģाथिमक उपचार िकट अिनवायर् रूप से रखी जाए 
तथा समय-समय पर डॉक्टसर् और ÎवाÎथ्य िवशेषज्ञȗ ǎारा कायर्शालाए ंभी आयोिजत की जाएं।  

उपसभापित महोदय, मुझे सदन मȂ अपनी बात रखने का अवसर देने के िलए आपका 
बहुत-बहुत धन्यवाद।  
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the matter raised by hon. Member, Shrimati Darshana Singh: Shrimati Priyanka 
Chaturvedi (Maharashtra), Shri R. Girirajan (Tamil Nadu), Dr. Sasmit Patra 
(Odisha), Dr. John Brittas (Kerala), Shri Dhananjay Bhimrao Mahadik 
(Maharashtra), Dr. Fauzia Khan (Maharashtra), Shri M. Mohamed Abdulla (Tamil 
Nadu), Shri Jose K. Mani (Kerala), Ms. Kavita Patidar (Madhya Pradesh), Dr. 
Sumer Singh Solanki (Madhya Pradesh), Shrimati Sumitra Balmik (Madhya 
Pradesh), Shri Mithlesh Kumar (Uttar Pradesh), Shrimati Seema Dwivedi (Uttar 
Pradesh), Dr. Anil Sukhdeorao Bonde (Maharashtra), Shrimati S. Phangnon Konyak 
(Nagaland), Shrimati Sangeeta Yadav (Uttar Pradesh), Dr. Kalpana Saini 
(Uttarakhand), Shri Samik Bhattacharya (West Bengal) and Shri Sant Balbir Singh 
(Punjab).  
        Dr. V. Sivadasan, “Demand to address the problems faced by workers of 
National Health Mission.”      
 

Demand to address the problems faced by workers of National Health  
Mission (NHM) 

 
DR. V. SIVADASAN (Kerala): Respected Chair, the health workers of various 
projects of NHM are working under great occupational risk. They have no job 
security. They are facing huge crisis. Doctors are getting very low salary.  The salary 
of the nurses and the salary of workers are also very low. That is very meagre 
compared to the salaries of the permanent staff. Despite the Supreme Court mandate 
on equal pay for equal work, this principle is not applied for them. They are forced to 
toil for a minimal pay. Despite years of service, their positions are not regularized and 
they remain temporary. There is a need for regularization of their jobs, implementation 
of proper bylaws, addressing disparities in pay among paramedics, establishing a 
clear transfer policy, extending EPF benefits to all categories and ensuring the timely 
payment of salaries. They should be paid adequate salaries to do their job with 
dignity.   
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